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आदेश / O R D E R 

 

PER ARUN KHODPIA, ACCOUNTANT MEMBER: 

 This appeal filed by the assessee is directed against the order of the 

Commissioner of Income Tax (Appeals), Income Tax Department, National 

Faceless Appeal Centre, Delhi, dated 19.01.2023, and pertains to 

assessment year 2013-14. 

2. The ld.Counsel for the assessee, at the time of hearing, submitted a 

request letter dated 17.08.2023 to withdraw the appeal, and  prayed that 

आयकर अपीलीय अनर्करण न्यधयपीठ रधयपुर में।   
IN THE INCOME TAX APPELLATE TRIBUNAL 

RAIPUR BENCH: RAIPUR 
 

श्री रवीश सूद ,  न्यायिक सदस्य, एवं 

श्री अरुण  खोडपिया, लेखा सदस्य  के समक्ष 
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assessee may be permitted to withdraw its appeal, which is extracted as 

under: 
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3. The ld.DR for the Revenue, has no objection to withdrawal of the 

appeal by the assessee. 

4. In view of the above request, the assessee is permitted to withdraw 

the appeal. 

5. In the result, appeal filed by the assessee is dismissed as withdrawn.   

  Order pronounced on the 17th day of August 2023, in Raipur.  

Sd/- 
(रवीश सूद)  

(RAVISH SOOD) 

न्यायिक सदस्य/JUDICIAL MEMBER 

 

 Sd/- 

(अरुण खोडपिया) 

 (ARUN KHODPIA) 

लेखध सदस्य/ACCOUNTANT MEMBER  

 

रधयपुर/Raipur,  

ददिधंक/Dated: 17th August, 2023.   
TLN, Sr.PS (on Tour) 
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    The DR, ITAT, Raipur Bench, Raipur. 

6. गधर्ा फधईल/Guard File 

 आदेशधिुसधर / By Order 

  

 

वररष्ठ निजी सनचव  / Sr. Private Secretary 
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